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T) Veriied with he books of accounts, Bls of Exchange
and the copis ofletter corespondences of the
Corporate Debtor.
2) There Is no nterest lause agreed between th
Corporate Debtor and the claimant Hence,the nterest
amountis disallowed.
3) Claim s admitted partly for US Dollars 5439,901.51 @)
7438 exchange rate which amounts to INR
140.46,19.874/-
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